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(vii) Demand for grant of an identical

pay scale to the Ferro Printers of all
the Central Government establishments

SHRI AJIT KUMAR SAHA (Vihnu-
pur) : Sir, the third pay commission
- while revising the pay scales of FERRO
Printers inte a consolidated one was not
fair to those who were in higher scale.
The scaie of FERRQ Printers in the
Bureau of Public Enterprises is different
and higher than the pay scales of .
FERRO Printers in other places. When

N

the I-?BRRO . Printers  of other depmj

are demanding revision of their scale, -
Government is taking the plea that the .
duties and responsibilities of Ferro Prin-
ters of B. P. E. arc .different. This is
difficult to appreciate since the staff in-
spection unit after thoroughly examining.
the duties and responsibilities of Ferro
Printers of all Departments recommend-
ed indentical pay scale to all Ferro
printers. Besides, the Superme Court
has upheld the principle of equal pay:
for equal work, The remedy lies in-
granting sclection grade to these emp-
loyees. The plea that the fourth Pay
Commission will go into this problem.is
also untenable since the issue involves
removal of ar anomaly that crept im due
to the recommendation of the third Pay
Commission. 1, therefore, urge upon
the Government to grant the pay scale of
Rs. 260—430 to the Ferro Printers of all
the Central Government establishments.

(viti) Need fcr Streninllning anli uplin-
ding the Cochin Shipyard

SHR1 XAVIER ARAKAL (Ernaku-
lam) : The Cochin shipyard is situated
in 163 acres of land but bare!ly 170 acres
are used at present. It has 25000 em-
ployees working¥with modern equipments
and layouts, with great potentialities for
growth and c¢xpansion. Unfortunately,
this establishment costing over Rs. 150
crores is lacking in managerial leadership
and committed to labour.

It is the statutory requircment to dry-
dock all the vessels. A study conducled
by the Shipping and Transport Ministry
has brought to light that 7,200 dock days
are required for Indian vesscls. and the

‘capacity is only 2,400 dock days. Asa

result, huge national tonnage has to go

~ abroad, draining valuable foreign ex-

change.

Shri Lanka is expanding the facilities
very rapidly. It is high time that we
rise from any complacency \in this matter, -
Cochin Shipyard has the largest dry dock
in the country and other infrastructure -
for growth and expansion. There are -
two international study team reports,
namely, MHI, IHI of Japan and also
récently Admiral Narpathi Dutta has -



